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: Central Railway, Allahabad.
,' 2 Financial Adviser & Chief Accr.ﬁu:ﬁ
Central Railway, Allahabad.
52 Divisional  Railway = Manager,
Railway, Jhansi.
Counsel for Respondents: SIrl . 4
ORDER
8Y HON. MR. JUSTICE KHEM KARAN, V.C.
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The applicant has come with a case that he 1is
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eligible and he possesses reguisite qualifications for

being taken in the cadra of Information Technology
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recently formed vide Memo dated 17.4.2007 in Jhansa

Division of the North Central Railway. It is said
that the Respondents are going to absorb certain
employees already working 1in E.D.P. Centae but the
fact is that none of them is qualified to be S0
absorbed in the new cadre of Information and
:4 Technology. The applicant, at present, is working in

; gignal and Telecommunication department of the same

%

division.

2. We think that there is no point in keeping ’g,hﬁ@f 2
0.A. pending here as it would be sufficient if St %13.5
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finally disposed of with a provision that in case the
applicant gives an application/representation tngal;t;@r
with the copy of this order and O.A. to :Raaprﬂﬁﬂrént
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Asthana/




